FORM A

FOR THE ATIENTION OF THE CREDITORS OF
B M G CHEMICALS PRIVATE LIMITED

RELEVANT PARTICULARS

1 [Name of comone debtor B M G CHEWICALS PRIVATE LIMITED

2 Date o of cotporats deblor . 25/06/ 1957

3 Authomy under which comarate thatdor | Inoospoested undes The Sompanies Act 1956 and
simmamd;m Reghstored with Ministry of Corporste Affais

1967 PICI 10685

a, mpmmmm,r I.rnl-ladl.ani’ty Tz
H identifiation MNo. of

5 mdmmaﬁmm | Registerad Office:

principal offine (¥ any) of comonste Z165:A Golul Armade, Subihas Road, Vile Parle
| debior | (Easty Mumbai, Mahassstirs, India, 400057
| Principal Office:
554,505, Anand Mian Compler, Cop.
Mawvrangours bin Demsarn Nevrangnons,

Anmedarad 380 D09

5. | Insohency commentement date in Oner Ponounced: 25082025
- zspect of comonie getior

7. | Estimated date of cosure of rsohenty | 21 Felwuary 2026 (suiyec D ary Turihes exdenson
{resoiition process. 1 aoooruEnos with Section 12 of the Inschency
and Barkruntcy Code, 20061

8 | Name and registision number of the | Peiak Swaordl Desal
m;mmalmﬂ BEIPAO0L P POISTT/ 2068 20X 12515

1 professional
4, | Address and emad of the reenm Adidress: Flat oo Q0L 9ih Pocr, Park Vistes,
 resolution profissional, as registesed o Lt Park, Near MTNL. Anstheri (W),
| with the Board Mumibes400 058
Ernai pabloesal7 TSgmal com

10.5#&%%;&';\531:}53@0!& Fist o 90, S Ploxe: Park Vistas, Opp. Lalubhal

| comespancdence with e inteim Pars. NH\WLAW:MMWDDCBB

| resed Process Emall id: cirp oozt

11 | Last date for submission of clasms her, 2005

12, | Giasses of qreditons, f any, undes
.rbu:tsmaa:miﬁmdmm.’_t
t 1 by ths irterim

| Piessional

13 Names of insovency Professionals ot Appicable
| ideriied 1o et 65 Authorised
immm MadEs
[Timename‘.icreamm:

2| () Relevant Formes and Wi fik
(55 Detzits of usthorized representalives | : Hitps//wen bt grving home/downioads
| areavaishle at | Phwsical Addvess Not Apoficabie

Matice is hereby given thal the Natona! Company Law Tribungl has ordersc the
commencemaent of a Insohency r i process of the B M G CHEMICALS
PRIVATE LIMITED on 25.08.2025.

The craditors of B M G CHEMICALS PRIVATE LIMITED are heraty calfed upon 1o submit their
claims with proot on o before 08:09.2025 to the interim resolution professionat at the
adidrass mentioned againstantry Ng, 10,

Tre fingncial creditors shiall submit their claims with proof by olestronic means only, All gther
creditors may submit the ciaims with proof in person, by post or by electrotic means

Capy of Claim forms can be downioaded from Rupsy /www.ibibl.govin/home/ downicads or
sending an email to 1RP

i false or misleading proofs of claim shall attract penalties,

Date: 27/08/2025 Paiak Swapni] Dagert
Place: Mumbsi IBB1/IPA-001/1P-PO1517/2018 -20 ’I&':i" :
i

{Interim Resolution Praj
In the Matter of B M G CHEMICALS PRIV, #a
AFA No: AK1/12515/02/31
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WEDNESDAY, AUGUST 27, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

AAVAS FINANCIERS LIMITED

(CINLBSSZZRIZ0O1TPLCO34227) Regd. & Corp. Office: 201-202, 2nd Floor,
South End Square, Mansarovar Industrial Area, Jaipur. 302020 SAPKE AAPKE SAATH IAMAARA

POSSESSION NOTICE

Wheraas, The undersipned being the Authorised Officer of AAVAS FINANCIERS LIMITED under the Securitisation . and
Reconstruction of Financial &ssets and Enforcement of Security Interest Act, 2002 and in exercise of powers confermed wpon me
wnder section 13(12) read with Rule 9 of the Security Interest [Enforcement) Rules 202, sed a Demand Motics calling upon the
borrowers mentioned hurnein Belodw o regay theamount mentioned in the respective notioe swithin B0days from the darte of receipt of thie saad
nakice The borfowers hdwing failed 19 repay Lhe amount, undesigned has taken poseesion of the propertiog deseribed hemeln belw in
axercise of powerscarferred on me under Section 13(4) of the said sct read with Fule Bod the said rules onthe dates mentioned as below.

The borrower andGuarantor in particular and the pubficin general is hereby cautioned nof to deal with the properties and any
dealings with the property will be subject 1o the charge of the 8AVAS FINANCIERS LIMITED for an amount mentioned as
Below and turthéer interest therean

HJ-!'-IIlIrI

3 haves

Date & Typa

ol PosseEsinin

Date & Amount

Marme of the Bofrower of Derand Notice

Dascription of Proparty

BAJAJ FINANCE LIMITED

Registernd Dffice : Bajy Finance Limited, OF Pune-Ahmednagar Road, Viman Magsrn, Pung 411074
Brameh (#fice; Rzfaj Finance Ltd. 15 Floor, Pranay Comples, Mdan Talkies Rozd, fhews Vodafone, Surerdranagar, Gujrat, 363002
Braneh QMice: Baja) Finance Lba. 3rd Foor, Universal Business Cemre, Near Madbuban Circle, Subhash Chandes Bose Masg, Stral. Gugal, 395005

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whereas, the ondersigned being the Authorized Officer of Baja] Finance Limited (BFL). ander the provisionsof the Securitisation and
Reconstruction of Financlals Assets and Enforcement of Security Intarest &ct 2002 and in axercizs of powers conferred  undar
Gec. 13012} read with Rule 3 af tha Sacurity Interest (Enforcement) Rules, 2002 issued demand by registered past | “Natice™) calling
upon the Borrowers/Co-Dorrowers mentioned hersundar 1o repay the amount mentioned inthe notice LS. 1302} of the said Act withina
periad of 60 days from the date-of receiptaf the said notice.

The Barrowers/Mortgagors/ Guaraniors namad below having faiked to repay the said amount, notice ks heraby aiven 1o the Borrowers!

E

HA LA

FINSEIWV

MAHENDRAKUMAR KUMAVAT 10 5EF 74 FLAT ND:- 123, BLOCK MO:- G, FIRST FLOOR, PHYSICAL Martgagors’ Guarantars and public in general that the undersipned has taken possession of the praperty described herein Below In
EEEIMAT. MAMTA KALURAM Hsd .’Spllsi'-’;dla‘- LUE“JE“HGALFTE—“&A ﬁgﬂ-;ﬁﬂ?ﬂi’ﬁg PLOT, !‘rfééjﬁéhﬂﬂ prarcise ol poweds conferred on ree under Sac. 15(4) of the said Act read with Buba 3 of the Sacurity interest (Enforcement) Rules, 2002,
GLUARANTOR  MUKESHEUMAFR GUIARAT SUNRISE HOTEL,NR. RASHMI VIHAR, | 23 ALG 25 The I:~:}rrl:|'.'fvar5 In n_ﬂﬂlcu lar ;m_-:l public in uerl_uf_al are Ileru:’rjar_c:ﬂullul':ud ot o deal with the saitl_nrnnud:r' and any I:I_vanallnq '.'r:lh tis
RABAMIVAS IANGID MARDL-ASLALI HIGHWAY, MR AKRLUTI ANGAN, property will be subject io ihe charge of the Bajaj Finance Limiled. for the amount mantoned hergin below along with inierast therean
(ASC MO LNNAROZZ20-210174917 ﬁﬂﬂﬁﬁﬂﬁ?ﬁéﬁfﬂﬂﬁmﬂn at contracted rate
- The borrower’s atiention is invited to prowisions of sub-section (B} of seclion 13 of the Act, in respect of time available, o redeem the
GAUTAMEUMAR PARBATEHAL 9 APR 25 SLIRVEY NO. 7206 SITUATED AT BAVAVALA PHYSICAL secured assels
THESIYA, |AYESHEHAI Rs. 77E0G5/ FARA, IETPUR AAIKOT GUIARAT (INDIA)- POSSESSION 3
PARBATBHAI THESIYA T APR 25 IB0ITOADMEASURING 111.11 50.MTH. TAKEN ON Date of Wotice e, 13(2) and
(A/C MO LNIET17724- 250361027 28 AUG 25 mﬁ;’:‘ ’:‘"’““ "'“‘H:F'E“;:am ik Description of Secured Immovable Propery | U/s.13(2) Metice Amean! and
Place : Ja[pur Date: 27-08-2025 Authorised Officer Aavas Fimanciers Lirmited 'ﬂ ﬂiurhgﬂm«{ > ] Dale of Passessson
Loan Aje No.: SJERHLABTIA101, SJBRHLA9536909 & | All Thal Piece And Parcel of The Non- 29/11/2023
INDUSIND BANK LIMITED gy srutre Propr Do s E6tom | i 1,1, - (e
State Office address: PNA House, 1st Floor, Plot No. 57 and 57/1, Amjadkhan F Kureshi (Borrower) AL- Mangaldeep | Side Land Of Plot No 41 Paiki Admeasuring Fifty-One Lakh Eleven

Street No. 17, Near ESIC Office, MIDC, Andheri (E), Mumbai- 400093

PUBLICATION OF DEMAND NOTICE
Notice Issued under Section 13(2) of The Securitizatlon and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002

Anotice is hereby given that the following Borrowers/ Guarantors have defaulted in the repayment of the below mentioned
credit facilities obtained by them from the bank and said facilities have been classified as Non- performing assets by the
Bank. Whereas the notices issued to them under section 13(2) of SARFAESI act, 2002 through Registered Post on their last
known address were returned un-served and as such they are hereby informed by way of public notice about the same. The
steps are being taken for substituted service of the notice. The above borrowers, Co-borrowers and or/their guarantor
(wherever applicable) are advised to make the payments of outstanding within the 60 days from the date of publication of this
notice failing which further steps will be taken as per the provision of Securitisation and reconstruction of financial assets and
enforcement of security interest act 2002. The borrower's attention is invited to the provisions of sub section (13) of sec.13 of
the act, that the borrowers are not entitled to transfer the secured assets by way of Sale, Lease or otherwise without the prior
written consent of the Bank.

Sl.
No.

Loan A/c Number, Loan Amount, Name of the Borrower / Co
borrower / Guarantor / Date of Demand Notice / Amount Out
standing

1 |LoanAgreement Number: GRRO0830N
Loan Amount: Rs.17,00,000/-
Date of Demand Notice: 12-08-2025
NPA Date : 06-July-2025
Amount Outstanding:1,695,565.22/- (INR Rupees Sixteen Lakh Ninety
Five Thousand Five Hundred Sixty Five Paise Twenty Two Only) As on 11
-July-2025
(Borrower & Mortgagor) 1.Mr. Digvijaysinh Mahobatsinh Zala
S/0. Mahobatsinh Juvansinh Zala Shree Aadhyashakti Krupa, Rural
Housing Board, Quarter No. L-1-79, B/h. Ravi Park, Kalawad Road,
Rajkot - 360005.
(Co-Borrower) 2.Mrs. Dharmishthaba Digvijaysinh Zala
W/O. Mr. Digvijaysinh Mahobatsinh Zala Shree Aadhyashakti Krupa,
Rural Housing Board, Quarter No. L-1-79, B/h. Ravi Park,

Kalawad Road, Rajkot - 360005

Date — 27-08-2025
Place - Gujarat

Description of Property

All That Piece and Parcel of the
Constructed Residential Property
measuring 97.47 Sq. Mts. Situated at Nana
Mauva, Revenue Survey No. 102 p, Gujarat
Gruh Nirman Board, HA/LA/1 Estate p
House No. L/1/79 at District Rajkot and
Sub-District Rajkot, Standing in the name of
Mr. Digvijaysinh Mahobatsinh Zala. East:
Road,West: Block No. L/1/118,North: Block
No. L/1/80,South: Block No. L/1/78

Sd/-Authorized Officer,
For Indusind Bank limited

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur,
Koramangla Inner Ring Road, Next to EGL Business Park, Challaghatta, Bangalore-560071.

Office: Ground Floor, 208 to 213, 2nd Floor, Shangrila Arcade, Above Saraswat Bank,
100 Feet Anand Nagar Road, Shyamal, Ahmedabad, Gujarat-380015.

Notice of Intention to Sell under Rule 8(5) & (6) of Security Interest
Enforcement rules R/W Section 13 (8) of SARFAESI Act, 2002.

Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors at Column No.2 have availed loans from
Jana Small Finance Bank Limited, by mortgaging your immovable properties. Consequent to default committed by you all, your loan
account has been classified as Non-performing Asset, whereas Jana Small Finance Bank Limited being a secured creditor under
the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest (Enforcement)
Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.3
to repay the amount mentioned in the notices with future interest thereon within 60 days from the date service of notice. That upon fail-
ure on the part of the Borrower/ Co-borrower/ Guarantor/ Mortgagor in repaying the loan The undersigned authorised officer of Jana
Small Finance Bank Limited has taken possession of the following property mentioned below by exercising of powers conferred under
section 13(4) of the SARFAESI ACT on as mentioned in Column No.4. The Borrower/ Co-Borrower/ Guarantor/ Mortgagor in particular
are informed and called upon to repay the outstanding balance as mentioned in Column No.5 within 30 days from the date of this notice.

JANA SMALL FINANCE BANK

ERA L s L= LI
Regional Branch

Sr.| Loan Account | Name of Original Borrower/ | Date of Date of Current Outstanding
No. Number Co-Borrower/ Guarantor |13-2 Notice| Possession| balance as on 25.08.2025
1 1) Daiva Ragh '~ Rs.52,08,516.90-
45179420002824 ) Daiya Raghuray | \05005 | 1710512025 | (Fifty Two Lakn Eight Thousand Five Hundred
Chandulal, 2) Koshti Devaki and Sixteen Rupees and Ninety Paisa)

Details of Secured Asset: All that piece and parcel of Freehold Immovable Property being Plot No.7 of City Survey No.5740
(Municipal Tenement No.S/543/0391/00/0101/P) (Muncipal Census No.7476, 7476-1-1 & 7476-1-2) having area admesuring
661 Sq.fts. i .e 61.4089 Sq.mtrs. (As per City Survey are admesuring 66.33 Sq.mtrs) of land bearing Survey No.67 & 68 paiki
of City Survey No.5740 of City Survey Ward/ Mouje "SAIJPUR-BOGHA" of Taluka Asarwa in the District of Ahmeabad at New
Bunglow Area. Nr.St. Xavier's School, Kubernagar, Saijpur-Bogha. Boundaries: East by: Plot No.8, West by: Street, North
by: Road, South by: Plot No.2.

2 1) M/s. Shree Sai Sales Agency
(Proprietorship Firm), Through
Its Proprietor Mr. Jani
Sundarlal Hiralal, 2) Mr. Jani
Sundarlal Hiralal, 3) Mrs.
Jani Mankudevi Sundarlal

Details of Secured Asset; Property-1: All that piece & parcel of Immovable Property, bearing Shop No.234 admeasuring about 299
sq.feet i.e 27.69 sq.meters Super Built-up area and ameasuring about 158.60 sq. 14.74 sq.meter Carpet area on 2nd floor along with
undived proportionate share in the land in the Scheme known as Raj World forming part of land bearing Revenue Survey No.64/2-1,
Block No.102 admsuring 10927 sq.mirs. T.P. Scheme No.8 (Palanpore) Final Plot No.68 admeasuring 7649.00 sq.mtrs., paikee Plot
No.2 admeasuring 5539.00 sq.mtrs. of Mouje Palanpore of Adajan Taluka in the Registration District and Sub District of Surat.
Bounded as under: North: Adj. Notional Plot No.1, South: Adj. 18 Meter Road, East: Adj. 18 Meter Road, West: Adj. F.P. No.101.
Property-2: All that piece & parcel of Inmovable Property, bearing Shop No.235 admesuring about 299 sq.feet i.e 27.69 sq.meters
Super Built-up area and amesuring about 158.60 sq. 14.74 sq.meter Carpet area on 2nd floor along with undived proportionate
share in the land in the Scheme known as Raj World forming part of land bearing Revenue Survey No.64/2-1, Block No.102 admea-
suring 10927 sq.mtrs. T.P. Scheme No.8 (Palanpore) Final Plot No.68 admeasuring 7649.00 sq.mtrs., paikee Plot No.2 admeasur-
ing 5539.00 sq.mtrs. of Mouje Palanpore of Adajan Taluka in the Registration Distict and Sub District of Surat. Bounded as under:
North: Adj. Notional Plot No.1, South: Adj. 18 Meter Road, East: Adj. 18 Meter Road, West: Adj. F.P. No.101.

Property-3: All that piece & parcel of Inmovable Property, bearing Shop No.265 admesuring about 283.00 sq.feet i.e 26.30
sq.meters Super Built-up area and amesuring about 150.21 Sq.feet. 13.96 sq.meter Carpet area on 2nd floor along with undived
proportionate share in the land in the Scheme known as Raj World forming part of land bearing Revenue Survey No.64/2-1, Block
No.102 admeasuring 10927 sq.mtrs. T.P. Scheme No.8 (Palanpore) Final Plot No.68 admeasuring 7649.00 sq.mtrs., paikee Plot
No.2 admeasuring 5539.00 sq.mtrs. of Mouje Palanpore of Adajan Taluka in the Registration Distict and Sub District of Surat.
Bounded as under: North: Adj. Notional Plot No.1, South: Adj. 18 Meter Road, East: Adj. 18 Meter Road, West: Adj. F.P. No.101.

Please note Borrower/ Co-Borrower/ Guarantor/ Mortgagor are hereby notified to pay the sum as mentioned above along with
up to date interest and ancillary expenses within 30 days from the date of Publication of this notice, failing which the above
secured assets will be brought for sale by the authorised officer by exercising the powers conferred under Rule 8(6) & Rule 9 of
the Security Interest Enforcement rules 2002.
Date: 27.08.2025, Place: Gujarat

Sd/- Authorised Officer, For Jana Small Finance Bank Limited
BAJAJ FINANCE LIMITED

FINSE T
Registered Oitice; Basa) Finance Limited, Of Pune-Ahmednpgar Road, Yiman Nagan Pone 4171014
Branch Oice : Baja Fingrca Limilisd, 151 Fioor Bajlkamal Gity WM Above Garana Bank Ahmedabad Palanpur Higraay Baad Mehsing - 384000
Branch Office ; Hak| France Limited, Rekot - 360001

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(Azs per Appendix IV read with rnele 8{1) of the Security Intarest Enforcement Rules. 2002}
Wilteiezs, 1l unclersignid being Wae dulbanaed C2lices of Bajad Finanoe Limiled (BFL). uncer the pronsions of e Securtisadion and Beconsinction of
Firsincials Assits and Enfanoement of Security Intenesl Act 2002 & in exéntse ol poraers corbienid urider 5o 13 12) read with Bule 3o e Secunty st
[Enfomement) Riles, 2002 i ssued dinard by regisbened post (*Melice™ caling upom thi BorrowrsTo-Dorrovwens meslionsd hersunder fo repay ha
amsdurd martioned imthe nolice U132 of i said Act wilen i pesiod of 60 days from Ehe date of recembal the said nalice.
The BarrowareMorigagors’Guaranbors named below hawving failed to repsy the said ampunt, atica = hereby given to the Bormowors!
Muortyagoes/ Guaranbors and publicin general that the undersigned hes laken Piysical Possession af the property described harein below in
amancise of prwers conferred on me undar Sec:1 3445 of tha said Act read with Rule 8 of the Security Imferest (Enforament) Russs, 2002,
The boerorasses In particutar and pubdic in-general are heraby cautionad not to-dasl with the said prapsry and amy dealing ‘with this praperty wil ba
subfectio tha charge of the Bajaj Finance Limited. far the amount mentioned harein befow along with intere=t thersan at contracted rate.
Thee boerower's attention is inviled te provisions of sub-section () of section 13 ofthe A, in respact of lime available, fo redeem the sacured azsats.

Loan Accownd Mo/ Name of the Description of Secered Date of Nalice Urs.13(2] and

Rs.28,41,916.69
(Twenty Eight Lakh Forty One
Thousand Nine Hundred and Sixteen
Rupees and Sixty Nine Paisa)

45258640000110 11/03/2025 | 23/05/2025

(45132} Nosea Amau asd
Borrawer|s)Morgagor(s)/Guarantor]s) Immovable Properly ke i Petseszion

Loam ffc Mo, PAOEPBLS24BATS Schedule sl property: Al the plece and 1? -02- E'IIEE

1. B.R. Chanthari thr its Prop. Bhikhabhai Rugnaihbhai Chavdhari AL | parcetol Shap po, F-2 situated aon 15 Floor “5 3.. 5-| 54_;3'.-

Rit. Meghaslivasana 149 K Mesana Mehsana Gujarat 384007 Gonfact-
U267 T E-mail id- bhikhubhaidgmail.cam

Jay Guridalt Shoppng Gamig B, 5, No

: [Rupess Thirty Four
19909 G 50 NoBBSEFE Municipal

Lakis Sixty One

Mza at: Ao, Shop Mo F-F 15t Fleor Jay Gurodatt shogpang Cengre | noofri7-22-2 Mensama Gujaral 384002 Thasnd Five
Municipal Mo G867-22-2 Ward No. 2, €. 5, Mo, S955/F/2 Plot No. 4 | along with proportionate shane in common | Hyngred Ninaty Thrae
Surdey 0, P95QGS Plot Moot to 14 Moge Mehsand Monicipasty Dist | areas [Areaacm, 256531 50 Mirs | Orily)
Mehsana - 384001 Boundaries: T
2. Bhikhahkai A Chawdhari 50 Ruwgnathbhai M Chaudhari Qn East- Shop Mo F-3; mﬂéﬁﬁi!gﬁgﬂﬁ
A.Bhdihen Bhikhabhal Chaudhan /o Maganbhal Chaudhary On'West - Shop Mo, F-1

SrMo. 2&3 AL Bfo. 149% Vachlovas Maghaalivasana Mahesana Gujasat | On Nortly - Common Passi]e & Gallésy;

324001 Contaot- 9979520777 E-mail id- bhikhahhaid sl com (in Souty- Gammon Passage & Gaikeny

Lmam Afc Mo.: P41EPLASESTETY Zeheduie of praparty: Al the piece and 24-02-2025

1. | Sanal Enlerprige b its Prop. Rambhai Paliva Ak R'e | Sonal
Enleprise Balaji Induslrial Eslats Main Road Mear MurSdhar Weigh Bridge
and Jalaram Kofsa Bhavragar Foad HE Petrol Pump Aji Rajkol Gujdras

parcel of Progesty 1 - R 5 Mo, 4349 palki
Bt Mo, 34 35 TPS Moo £ P No. 18 paiki
Shres Sadpury Complex Flat Moo 201

Rs.59.34,121/-
{Rupees Fitty Ning
Lakhs therdy Fas

IG0003 Conbagl- 9727ET1T07 E-mail id-manstenterprise@qmail.com | second Hoos Manamawa Rajket 60005 Thausand Ong
Alsa al; Rio. B S Mo, 434 pafd Plof No. 34 35 TPS N 3 F P No. 18 paiki | (Area adm. 53050 F1.) Hundred Twanty One
Shra Sadguru Complax Hat Moo 201 Becond Rioar Manamaya Bakos 360005 | Praperly 2- B 5 Mo, 434 paiki Plol Mo 34 (ntv)
Alsoat Bfo RS Ne 4304 paiki Plo o, 34 35 TPEMNa.2F P Na. 18 paiki Shroe- § 35 TPS Mo.3 F P Moo 18 paiki Shred Fﬁﬁﬁhﬂiﬂ_ﬁﬁ
Badgury Complex Fiat Mo, 202 second fioor Manamava Rajkot 360005 Sadgury Complex Flat Mo, 20Z secand 24-08-2025

floor Mamamaya Kajkoed IE000E (Area adm
530 Eq. 7L along wills propodicnales sharg
if commun areas

Boundaries:- Progerty 1 bounded as: On
Enst- Margin than affer raad, On Wess-
Margin then atter Plos Mo, 26 & 27 (n
Plogih- Fiot Mo, 36; On South- Fla Mo, 202
and stalr and passage

Proparly 2 bounded as: On Eazi- Margin
then aftes road; On Wasl- Margin then afiar
Ffat Mo, 26 & 27: On North- Flag Moo 201;
On South: Margin then atter Road

2, Dhanuben Paliya Wio Hasmokhbhal AL Rio Ghanshyam Nagar 1 6
Larner Aear Nanta Hadl Botharlys Resd HaRot Bhaklinagars Hagol G
60002 Contact- 9727671 707 E-mail id-isonalenter prssegmall. com

3. Hasmakhi Paliya Sfo Ditubha Mz Rén. Szdgure Apartmant Flat no 201
Shyarmal Vihar Society Opp, Rajpath Snooker Sabya Sal Road Rajkot
Gujarst 3600071 Contact: 9727671707

E-mail k-isonalerterprisedSgmai, com

4. | '5onal Exim thr its pariners. a. Hasmakh Paliya b. Dhasuben Pailya
At R'v. Murdidhar Waeigh Bridge Mear Muridhar Weigh Bmdge & Jalaram
Knlsa Plot Mo 16 Balzg Imdugtnal Estate Main Road &ji Manda Dungar
Rajkot Gujarzt IE0003 Contact- 972TE71 70T

E-mail id-igonalértérpriseSgmail com

5. Rambhai Paliya S/o Dilubha At Ale. Fid Mo 202 Satou Comples
Shyamal Yikar Mana Maivs Bead Satvasai Road Ratkol Gigaret 360005
Contact- 972761707 E-mail id-lsonalerterpriseEgmail.cem

Date : 25-08-2025
Place : Gujaral

Sd-Authorised Offices-
Ba|a| Finanie Limited

Society. Dholesiear Plot, Thangach-363530

Mirex Refractories Indusiries (Co-borrower) (through
b5 Proprstor/Authonsed SigratoryManaging Director)
At = WMirex Refractories Indistries, Jal Amba Sociely,
Thangath-363530

123.56 So. ML of Thangadh City Survay
Mumber 1443 Paiki Situated At Manpaldzep
Society, Dhotestwar Plot, At Thangadh,
Taluka Thangadh, Dist Surendranagar
Bounded As: - East: 20 Feel Road, West:

Thousand Thres
Hundred and Fifky-Eight
ﬂy] asan 104112023

PDSSESSION DATE

23/08/2025
Faridkhan N Kureshi {Co-borrower) & Mahebubkhan F | piot No 47, North: Land of Plat No 41,

Kureshi (Co-borrower) Both AL - Mangaldeep Society, | Sputh: Adjoining Gity Survey No 1455 And

Dhaleshwar Plot, Thangadh-363530 Plot No 42

Loan Afc No.: 4280HL39479151 & 4260HL39480990 | All That Piece And Parcel of The Propery 26/12/2024

Tejandra Harishbhai Palel (Borrower) AL - Plat 304
Umiya Appt Patel Faliva Bestan Surat Gujarzt 305003
Tanvi Jari (Go-borrower) AL+ 5 No 59 Solagur Compound
Vibihag 1 Udhna Surat Gujaral 35842110

Bearing Prot Mo, 74 Admeasuring 58.53 5q.
Mitre, in "Shiv Magar Sociefy” Situated At
Gty Survey Mo, 1034 Admeasuring 14376.77
S0, Mirs. of Moje Village Bhastan City of

Rs.43.66,392/)- (Rupees
Fouty-Thres Lakh Sixty-
5o Thousznd Thres
Hundrad and Ninefy-Two

Pankilkumar Harishbhal Patel [Co-borrower) Surat. Bounded As - North: - Property No 73, Dnly) ag on 27132024
At: -304, Patel Faliva, Umiya Appartment, Bhestan, Surat | South: - Properly No.75. East: - Property POSSESSION DATE
Gujaral 395023 Mo.B1, West: - Saciety Rpad 24/08/2025

Place ! Gujaral Sdi-Authorised Officar
Oate - 2708025 Wiz Bajaj Finance Limited

IDFC FIRST Bank Limited

(erstwhile Capial First Limited and amalgamated with IDFC Bank Limited)

CiN; LEST10TN204PLCOaTTEZ

Registered Office; KEM Towers, 8h Floor, Harmington Rogd, Chelpst, Channai-800031
TEL: +21 44 4564 4000 | FAX: <97 44 4584 4022

IDFC FIRST

Bank

APPENDIX IV [Rule 8{1)] POSSESSION NOTICE (For immovable property)

Whereas: the undersigned baing the authorized officer of IDFG FIRST Bank Limited [(erstwhile Capital First Limited and
amalgamated with IDFC Bank Limited) undar the Securilization and Reconsiruckion of Fetancal Assels and Enforcement of Securily
Interast Act 2002 -and In exercse of powers conferred under Ssclion 13012) of the said Act read with frufe 3] of the Sacurity Interest
(Enforcamment) Rulas, 2002 ssued a damand notices calling upon the Borrowear Co-bormawars and Guaranbars b repay the amaunt
mendionsd [rthe demiand nolice appendad befow within 60 days from the date of recelpt of the said notice together with further interest
and other chargas fromithe dabs of demand notice Wl paymentirealization

The BorrowerGo-BorrowersiGuarantors “having: failed 1o repay the amount, notice s hereby ghven to the Borrowen/Go-
BormowersiGuaranions and public in general hat the undersignad has taken possession of the property described herein below in
exercise of powers conferred on himfher under sub-section (4) of Sechon 13 of the Act read with rule & of the Security Interest
|Er1‘-:ﬂ:e-'ru:-_ﬂa'-ﬁl_lles 2002 par thig notice,

Loan EH"’E"‘:‘“‘“'IE':[E Desérigtion of he Demand Netice I:_tr:ltu aﬂnfd
o-Borrower: : ype
:T::E:: & Guarantors Meorgaged Properties Date Emia?mng Possession
Mama (Amoust (RS.) | Tapen |
G2500142° (1. Bakali Huraji | A1 Thal Piece And Parcel Of Land Along With Struclure Standing | 24.05.2025 Rs. 21-08-2025|
Thakar Thers On Being The Residential Property Cub OF Kehipur 3, 1723408 | Possession
2. Thakor Gram Panchayal New Properly No, 1168 And Old Property
Kankuben Mu 804 And House No. 994 In Old Gamtal, Tolal Admeasuring
0000 5. FL, Siluated In The Sm OF Al Kahipur Taluak
'n.l'a::lr'dgar Dislrict: Mahesana Slate: Gujarat-384355, And
Bounded As: East: Temple O Joganimata J| West: Rasio
Marth: House OFThakor Jagay Becharaji South: Rasio
2283421 (1. Asheatbhal  [All That Piece And Parcal OF Land Along With Structure DQ.M.EDE&E Fs. 21-D8-2025
Rahimbhai | Standing There On Being The Ressdential Property Out OF 15319168 | Possession
Manknoiva, |Mumanvas Gram Panchayal Properly Moo 104 |n Cid
2. HamidabeM |Gamtal, Total Admeasuring 650-D0-3q. Feets, Sitvaied In
fishrafbhai  [The 3im Of Murmanvas, Teli=Vadgam, District Banaskantha
Manknogva, |State Gujarat-3B5120, And Bounded As: East: Public
3. Ladgihen Road West: House OF Mankeoiva Jamalbhal Kalubhad
Rahimbhai  |Morth: House Of Parsanl Mahamadbhal Pirabhal South
Maknojiva |Hn:us.c OFf Manknosva Yunushbhal Bahimbhal

The Borrowen Co-narrowers Guarantors in particufarand the public ingenesal is hereby caulioned not to deal wath the propery and any
dedlings with the: properly wil b2 subgcl o the charge of IDFC FIRST Bank Limited [(erstwhile Capilal First Limited and
amalgamated with IDFC Bank Limifed) for an amaount mentianed in the demand notice ogether with futher interest and otherchamges
from thedate of demand notice B paymentirealization, S

Authorised Officer

[DFC FIRST Bank Limited
{erstwhile Capital First Limited and amalgamated with IDFC Bank Limitad)

Date ; 21-08-2025
Place ; Gujarat

NEOGROW TH O o et nts.

i .l!-nl:lr:rEn Eaet 400050: T 91 22 4921 9968 www.naogrowth.in CIN: UB1504MH 1993PTC251544

E-AUCTION/SALE NOTICE APPENDIX- IV- A [See proviso to rule 8(8)]
E-AUCTION NOTICE FOR SALE OF IMMOVABLE ASSETS
Under The Securitization and Raconstruction of Financial Assets and Enforcemant of Security Interest Act, 2002 Read
With Provise to Rule 8 (&) of The Security Interest (Enforcement] Rules, 2002
Molice iz hereby given for conductng Auction sale under the Secuniization and Recanstruction of Finsncial Assels and Enforcement of
Sectly Inferest &ct 2002 (SARFAES| ACT) and Rules B(6) & 9 of the Secunity Inleresl {Enforcement} Rules 2002 of the immaoyable
proparties. mongaged o the MeoGrowth Cradil Private Lmied therenalter refarred 1o a5 the "Sacured Creditor”, Whereas the balomy
mentionad borrower failed to repay the [oan amount 1o the Secured Greditor within 60 days from the date of the notice issued by its
authorized officar under section 13{2) of the SARFAESIACT 2002, _
The Phystcat possession of the below menfioned mortgaged property was laken by the Authorized Officer of MeoGrowth Gredit Private
Limited pursuani to the powsars vested in it under the provisions of Rule 8(1) of the Secuity Inferest (Enforcement) Rules 2042 and
pndar e provisions of sechion 13 (4} and in exercize of the powers conferred there under,
The under signed Being the Authorized Officer of MeoGrowth Credit Private Limited has decided to sed the scheduled propsry on
"A% [3WHERE 15", "AS |5 WHAT 5", and "WHATEVER THERE 13" basiz for recovery of oulsianding dues along with the appicable
inferesl and other charges bogether wilh interest and other confrachual dues dus fo the Sacured Craditor from below menfionad
Bomrowers and Guaraniors,

s, Loan Account/App ID and Outstanding Dues | Drurdioinales]  Resarve Price
; Name & Address of the Borrower/Co-borower/Guarantar In Rs. Possession feke EMD
1.| Loan AccounttApp D 1245692, 1248387 & 1241195 Rs. Rs. 56,50,000/-
1. Coliegian Sandwich (A Proprietorship Firm through its | 1.08.02,870.97/- Rupees Fifly Six Lakh
Proprietors! Authorised Signatory) at 577, Paikii 1/3 GF Opp Gujarat | _(Fupees One ard Fifty Thousands
Colleg Nr Orientz Gl RC Comer Buiking Elisbridge Ahmedabad, “_’”"9%9“} ij“ Cnly}
Anmadabad - 380007 Gujarat ’E”I':;;“‘ H';';l;je 5 | 19.06.2024
Opp. Padmavali Nagar. Soclety. Chandranagar, Cpp. Padmavali Nagar | maty Seven ¢Ft‘.1pee:ri Five Lakh and
Society, Ahmedabad 3B000T Gujarat Only) due as on Sixly Five Thousands
2. Devisinh Tejsinh Rajput & 3. Pratap Bal, 5r. No. 2 & 3 Both Rip 17.06.2024 Only )
A2, Ratan Ruchi Vatika Appl, Mear Rangsagar Flat, Chandranagar,
Ahrmedabad-3R0007 Gujaral,

Dezcription of Secured Assets (Immovable Proporty): AR that plece and parcel of property bearing Fiak No. 301 an 3rd Floor of Block
Mo, -2, Admeasuring 122 3q. Yards ie, 102,11 3q, Meters Super Buili-UpAlong With Undivided Land Share Admeasuring 28.27 54,
Metars in the schame known as “Ratnanichi Vatika™ Conslrucied on Land Bearmg Final Plol No. 38/AM, 360212 of Town Planning
Scheme Mo 22, Survey Mos 0001, SEA12, Situatad At Mouje Paldi, Takuka Satarmati, Regiztration Distnct Ahmedatad And Sub-
Distrct Ahmedabad-4 [Paldi), Ahmedabad-380007 Gujarat, Bounded By: East- 25 Feat Society Road, West- Flat Mo, G230, Norih:-
Flal Mo Gr20304, South--Black Mo G,

(a} Last date of submission of bids: 08.09.2025 at 5:00 PM, al E auction Wabsie Addrass htlpsweiw bankeauctions.com,
WeoGrowth Cred Private Lirded, Office 305-306, Raingrps Bulldings Opp. Yes Bank, © G Bead Ahmedabad -380006.

{b) Time & Place of opening of bids/auction: 09.09,2025 at 10:00 AM, 21 E suction Websita Addrass hifpshwew bankeaudlions.com,
WeoGrowtn Greds Private Limied Office 305-306, Baéndrops SBuildings Opp Yes Bank, G G Road Ahmedabad - 330006

For any other information, Mr, Pratik Verma, Authorized Officer (Mobite No. +51-9518325685) may be coniacted at the above address,

1| LoanAccount'App (D 1325957-1291508-1120068 R, Rs. 28,00.9730-

1. Maa Shakambarl Fashion, (A Proprietorship Firm through Hs| 49,04 472,04/ (Rupees Twenty
ProprigtorsiAuthorised Signatory) at Shri Brihman Pinam Mandir, | (Rupses Fourty Eéht Lakh Mine
Graund Flooe, Plot No-42, Shop No-3, Gaytri Magar Society, Parval Road, | Nine Lakh Fou uridrid and
Parvat Patiya Sural, Sural - 385010 Gujaral, Mch, No.- +81-8905040296/ | Thousand Four | 31.12.2024 | S8venty Thee Only)
maashakambarifashionDomail.com Hundred 12.03.2025 Rs. 2,380,097/
2 VISHAL KUMAR, §/0 Pawan Kumar Choudhary, Sevanty Two {Rupees Twa Lakh
3. BEENA DEVI CHOUDHARY, W/O Pawan Kumar Cheoudhary, Faisz One Esghty Thousands
All 1103 AURIO Fiat No F/202, Silicon Flals, Choras, Parvat Gam, Parvart| O1Y) 48 28 0 8hd Jiaty Senien
Syart, Surat- 395010 Gugarat P20 ariy)

Description of 3ecured Assets (lmmovable Property): All Thal Pigce And Farcel of Flat Mo, F-202 On The 2nd Flogpr Admessuning
831 5. Fis. |E, B6.52 Sq. Mis. Super Buill Up-Area, & 66960 Sq. Frs. LE. 62 .23 5q. Mis. Buill Up Area, Alang With Undividad Shara In
The Land of "Silicon Flats, 'F-G' Building”, Situate At Revenue Survey No, 2671 + 27, Block No: 33 Admeasunng Heclor Aare (2-45-85
5q. Mis. | E, 24535 3. M5, Dreft Town Flanning Scheme Mo, &1 (Parvat-Godadara), Final Plot No. 33Admsasunng 1588025 PakiAs
Per TH2 Admeasuning 1265077 5q. Mis Paiki 8223 Sq. Mis., of Maje Parvat, Gily of Sural, Sural- 385010 Gujarat And Bounded By:-
East-Block Mo. 33 Pa%ki Space, West-Road, North -Foad, South:-Society.

() Last date of submission of bids: 24.09.2025 at 5:00 PM, at £ auction Website Address https:iwww.bankeauctions.com,
MeoGrowth Creds Private Limied, 3t Times Square, Tower E; 35h Floor, Andherni Kurla Boad. Marol, AndheriEast 400059

[b) Time & Place of opening of bidsfauction: 25092025 at 10:00 AM, at E auchon Websile Address
https: aaw. bankeauctions.com, Nealzrowlh Credil Private Limitsd, &1 Times Squars, Tower E, 9th Floar, Andhen Kurla Road,
Maral, Andheri East 400059,

Far any other information, Mr. Pratik Verma, Authorized Officer (Mobita No, +31-9819325685) may be contacied at the above addrass,

STAUTORY 1330 DAYS NOTICE UNDER RULE 8(8} & 8(1) OF THE SECURITY INTEREST (ENFORCEMENT] RULES 2002,
The Gormowen Co-Bomowersiguarantors /mortgagers are hereby notified 1o pay the sum as mertioned above alorg, with up-to-date
interesl and ancillary expenses before awcion, faing which the auction ol marfgaged proparty mentioned abova shall Lake place and
balancadues ifany shall be recovered with interest/cost, :

Authorised Officer

Date: 26.08.2025, Place: Gujarat Mis NeoGrowth Cradit Private Limitad

W
® e @

epaper.financialexpress.com

gftas i a Indian Bank

Patan Branch

K Shyam fwvanue. Opp. Jants Hospital,
Mear Railway Nala, Patan-J84265

Tel.: (2TEE 220523

APPENDIX-IV [SEE RULE &(1)]

POSSESSION NOTICE (FOR IMMOVAELE PROPERTY)

2023,

theraon with less recovery.

Survey Mo, 151

Date - 23.08,2025
Place : Patan (Vaghel)

Whereas, The undersigned being the authorized officer of the Indian Bank under the
Secuntzafion and Reconsiruchon of Fmancial Assets and Erforcement of Security
Interest Acl, 2002 and in exercise of powers confermed under Sechion 13012) read with
Rule 9 of the Security Interest {Enforcament) Rules, 2002 issued a demand nofice deted
05.07.2024 calling upen ihe bomrrower/GuaranionMorigagor, Mr. Hauzaifabhai
Shabbirbhal Patel (Borrower & Morigagor) & Mr. Bhaveshkumar Gunvantlal
Thakar with our Patan Branch to repay the amount mendionad in he notice baing Rs.
6.69.431)- [Rupoes Six Lakh Sixty Nine Thousand Four Hundred Thirty One Only)
a5 on 05.07.2024 wilthin 60 days from the date of recaipt of the said nobice.

The borrawar having failed to repay the amount, notice 12 haraby given iothe borrowet
and the pubbs in general that the widersigned has 1aken Physical Possession of the
praperty dascribed herein balow in-axerdse of powers conlarmed on himbee under sub-
sechion [4) of section 13 of Act read with Rule 8 of the Sacunty Interast Enlordament)
Rules, 2002 and in compliance of Add, Chief Judicial Magistrate, At Sami order dated
26.05.2025 undar Section 14 of the said Act on this the 23th Day of August of the year

The borower in pardicular and the public in general is hareby cautionad nol to deal with
the propery and any dealings with the property will b subject to the.chargs of Patan
Branch, Dist. Patan, for an amownt of Rs. 6,69,431/- (Rupees Six Lakh Sixty Nine
Thousand Four Hundred Thirly One Only) 25 on 05072024 and Interest & Expensas

The borrower's attention is invited to the provisions sub-section [8) of Section 13
of the SARFAES| Act, inrespectof time available, to redeem the secured assets.

DESCRIPTION OF IMMOVAELE PROPERTY

All that piece and pancel of commenciad propeny being Godown Piod Ko, 2 of Remdev Ver
housing in revenus survey Wo, 155, Vaghel Sim, Taluka ; Sami, Distrcl, Paian, Gujsrat
admeaasunng 43,87 sq.meter o the Disirict of Patan and Registration Sub Destrick Patan
This Property owned by : Mr, Huzaifabhai Shabhirbhai Paiel. Boundaries are as
Under : East : Plof Mo, 0B, West ; Godown Plot Mo, 10, Morth ; Internz! Roed, Sowth

Authorised Officer

Indian Bank

BEFORE THE HON'ELE DEETS RECOVERY TRIBUNAL-H

ard Floor, Colaha, Telephons Bhavan, Colaba Market,
Murmibei

TRANSFERRED SECURITISATION APPLICATION NO. 12 OF 2023

=400 G5

. Mr. Kiran D. Vayanta and Anr.

Versus

State Bank of Bikaner and Jaipur & Ors.

NOTICE IN TRANSFERRED CASE
| Take Mofice that the case in 5.A Mo, 188 of 2016 bebyeen the above parlias, was
Vransherred (ram DRT- Murmbai 15 DRT, Murmbai, as per change ol juisdiclion modifbed
| wide Gosvernmant Notificabon S.0A4718(E) dated 04,10, 2022 but in view of Hon'tla
| Bombay High Courd-Aurangabad Bench Siay Order dated 17.11,.2022 io the said
| Gazetle Molication, il is again fransterred o ORT-2, Mumbal and (he said case =

| registered as same T.5.A. Mo, 1212023 onthe fila of this Tribunal,

| Therafare, af the parfies ave hereby ricpansd 1o appear before the Registrar, eilfher in
| person of through Advocate duly instructed on 08.12.2025 at 11.00 am lo take
| approprigte steps in the matter 2o a& to expadite its hearing & disposal, falling which

Apprapriale orders will be passed b e rmaibern

| Given undermy hand ard the seal ef this Trbunal on this Tth day of August, 2025,

TS0

o

Mo, 12/2023

' NAME AND ADDRESS OF RESPONDENTS ;

Wasu, Surat - 385007

Bdenwe D= 11001 9

Burnbai-40006a 7.

Ms. Lawmi impex (Respondant No, 2} 411, Cily Tower, Plol Mo 50 Secior 15
EE:IJ- Bilagur MNavl Mumbal-400114, And, Ales al 210, Mew Apnant Blavan,
Marsinath Straet, 2nd Floor, Masjid Bunder, Bhat Bazar, Mumbas-4 00000,

(2, Bhri Anand Arjun Shah {Respondent Wo. 3], Residing ab Flal CviD
Abhishek Park Apartment, Udhana Mapgdalla Roed, Mear 8. G, University

Shri Ravi Arjunbhai Shah, (Respondent Moo 4), Residing at Flal No. 1208
Poonam Towers Sector-20, Merul (West), Navi Mumbsi - 400705, Also at ;o 8901,
| Sai Palmes, Plat Mo 220008 36, Seclor 20 Mew Menul, Mavi Bunhoi- 200706

' 4, Mis. Star Hotels and Tours Py, Lid, (Respondent Ne. 5], Having ks regestened
address at 1853, GaliMo. 10 {Lowar Ground Floory Gowindpur Extension. Kafaji.

The Secretary!/Chalrman (Respondent Mo. B), Charkop Aditya Co-cperative
Housing Sociaty Ltd, Plof Mo, 04, RL5.C, -4, Charkop Kandivali [West),

Exh. Moa.: 14
Drate : OF.08.2025

.Appscants

...Raspondanis

Sai-
Registrar
DRT -2. Mumbai

ww Ground Flo
b Ahmedabad-3

SALE NOTICE FOR SALE OF MOVABLE FRGF‘EHTIEE

[Under Pravisoe to Rule & 6(2) of Security Inlerest [Enforcement] Rules]

E-auction Sals notice for Saks of Movable Asseds under the Securitization and
Reconsiriction of Financial Assets and Enforcement of SBecurity Intorest Act, 2002
read will praviso o Rule 82 of the Securlty Intesést (Enforcement] Rules, 2002

Pacica s heraly piven tothe publc in genera and In particuar to the Bomowen's and guaranioes that the
below describadimmouable popeties modgaged / chargad o the Securad creditor & movaltle properfos
hypathecaled | charged tofhe Seoued credton, e Phystesal Possession of which has beeriaken by the
Authorized Officer of ndan Cvarseas Bank; Seourad Creditor, wil b s0id on “As is whare (57 "As is
whatis" and “Whatever there (3" condtion on 1U0M2025 for recavery of Ra, 3,02, 35 683 31 (Rupees
Threa Crore Two Lakh Thirty-Five Thousand Six Hundred Sixty-Threa and Paise Thiry-one
ahly] as on 25082025 duz 1o the Secared Credior Fom the borower M3 Oracle Metsl Recycle
(Prapriatar: Mrs. Pooja Gautambhal Bhahl, Guarantors Mr. Sapan Gautambhiai Shah & 8's Oracle
Industries [Proprietar; Mr, Sspan Gaulambhal Shah), [Guarantor | Mogagorl Mes. Rita
Gawtambhai Shah, [Guarantor] &for recovery of Rs. 306,44 725,16 {Rupess Three Crore Siy
Lakh Forty-Four Thousand Seven Hundned Twenly-Five amd paise Sixfeen anlyias on
2H0BES dua o e Seoured Credior Fom the bomowses Mis Oracle Industries (Proprietor: M
Sapan Gaulambhai Zhah) [Borrower | Mortgagerl Guaraniors Mrs. Poaja Gaidambhai Shah
[Guarantor] Mrs. Rita Gautambhai Shah, [Guarantor],

DESCRIPTION OF THE SECURED ASSETS

INDIAN OVERSEAS BANK

Aggel Recovery Management Branch (2681)-&hmedabad

:,; Description ol tha Secumnd Assats § "’;:l"l‘:';"'" EMO
Machinedes and otfe mavatils assets kool &t Godman 130 Shivam Rs

1 | Industrial Park. Pikipura Road, Villaga Vasna, Charchanvadi, Takiac| B4 1IIJD.lr Rs
Sanard Dist:Ahmedabad 182213 el ; 1
This seturity is common movable security for barrowar's Mis P_h"" 16,110
Dracle Industries [Prop.: Mr, Sapan Gautsmbhai Shah) and Mis| applicable
Oracle Metal Recyele [Prop.: Ma. Pooja Gautambhal Shahj] GET

Diate - 250812025
Place ; Ahmedabad

40 e vealed &5 & Motice ondir Aok B2

Date & Time of E-Auction: 11,09.2025 batween 11:00 A.M. 1o 09:00 P.M. » Property Inspaction
date & Time: On 03.09.2025 between 11:00 AM to 01:00 PM + Type of Possession : Physical
Known Encumbrancas, if any Nil as por Bank's Knowledge
*Bank's dues have priority over ihe Statufory dues

For detailed terme and conditions of the sale, plaase refer to e link provided: in secured
Craditor's website 2, wanw.iob.in & E-suction service provider's wab poral | hitps:ibaanknet com
For any propety related quenes, prospective bidders may contact Mr. Harfool Meena, Chiaf
Manager on Mob, 2925952581 & Mr. Dash Raj. Senior Manager , Mob, SB04864133

Indian Crearseas Bank

The Seccesstul highast bdder shoukd pay 1% of the 5ale price as TDS under Section 194{14)
of Incame Tax fel For Movables GST will be as applicable,

jel Sesenly Intesesl (Enlencement) Rules 2

gearaslon's of (ke said kan about heldifg of e-auchan o Be abawe mantisnad dita

Huthonised Officer

lo 1k baimawen's and

. L "lel'ﬂ-E' ot COnpanEe ceimor
i 21 -:ltl:nflr-l:t:-'pma'm -:rmwnh:m:mr
ER ."l.lll‘b:lllh' darckar wiicn COEORAE chesfn
|8 inporporeied ¢ negsiened
|
4. l::l:l‘]:ll:ll'll,l" dertity Mo/ Lioited Lt
| antification Mool ooqporate dablne
| 5, | Adoiess of the repietered office and
Fpincigal office (F o of companss
| el

[+ "m'mmrmrﬁ g

| repe], oof o cedior
[+ | Extirmened date of coere of insahency
| FESDIIDoN pIDCESS

| & | Meme and registaton raniber of the
IrEDhvenTy piiassiong ecling as menm
| Adckess ard emai of 1he Frisim
| resolution professonal, a3 regstensd
with fhe Boar

:_m_:muman:l e-mial 1o beused for

iu:::rr&sl:-:ﬂnmaz'-'.'rm the ImTtEnir

| Pt prufmemﬂl

| 14 | Lok diope F:‘:q E.l.lhﬂE&l-:ﬂ |:t‘.'."i£||r'|3 N

|12 {agses of crodhoes, ©any, Lnder causa
| i o subesection (54 of seation 21,
| Asceriained by the Brlerim resoliion
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13| Mames of Insoency Profossonals
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14 A F|‘|::|-e-m 1l Foerees ard
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FORM A

PUBLIC ANNOUNCEMENT

{Undlar Regulfation 6of the Insaivency and Eankrupicy Beard of indly
{nzaivency Reselrtion Process far Carporade Persans| Sogulatinns 2046}

FOR THE ATTENTION OF THE CREDITORS OF
B M G CHEMICALS PRIVATE LIMITED

i RELEVAMNT PARTICULARS
B M G CHEMICALS PRIVATE LIMTED

() Detmils OfF Bidhored represeniaties. |

25.-‘1]'!3.-"1%?

Incerperaied uniker the Commpariss Acl 1956 and
RegEiered with Menisty of Coporele Alars

At —Khirnbee

L2 1M ISE7 PTG L I0RES

2168, Gokul Ancadke, Subhas Boad, Vil Parie
[Eastl Murnbss, Malarastia india, 00057

Frincipal Office:

Feuad 0, Anaand Milan Compkes, O,
Mererargana tain Decesar, Marangou,

| Ahmeadenad-380 O0d

Order Prorounced: 2608 2025

| 21 Febnuary 2026 isubject o

in ecoordarce with Section 12 of tha Insolvency

ki F.‘:l'll-irl.lpl,l_'.g,'l:h'k_. ?('Hﬁ]
| Pl Swapni Desai
| IBBLIPAG0T PO

| Medciressa: Flat Mo 90T, Sih Fioar, Perk Yistes,
Ong. Laluishe Park. Mear MTNL Andhen (W),

Murmhai-#00 (55
Ervel: pesbahcdoss 7@l o

| Frat Péo S04, Sth Floos, Park Vistes, O, Lalubhel
Fark, Maar ML, Srdber (&), Mumbsai-00 058
Process Emall id ru'|1|'n gchest m'aﬂﬂﬂrl Loom

| Bth Septeinbe: 025

3 | Mot Apphcabie

| Mt Applabic

| Wk Fisck

AT 02012515

¢ s e AEnE g i home downins s
Prmvsical Ackiness: hot Appécabis

am s T

it

FRIVATE LIMITED-0n 25082025,

ackerass martianed agal st entry Mo 140,

sanding anamall in AR

Date; 27/08/°2025
Place: Muwmibkai

Hatice: i hereby. given that the Natienal Company Law Trbunal has ordered the
commansement of 8 corporabe indalvency rescdulion process of the B M G CHEMICALS

T creditom of B M G CHEMICALS PRIVATE LIMITED &ra hesaly called upan b sabimit thair
caims with proal of or before DB03.2025 o the intarim cesodution prolessionsl & the

The finandial creditpnsahall sdbmit thed’ claims wilh prood by electronic means only, AU other
cradibaors may sEmit the clasms with proaf in person, by past of by electronic means,
Copyof Claim foims can be downlceaced Troen https:d S wewsadDhi pov s home desnilcads o

Subrmissian of fakse or misleading proots of clabm shall attract panaities.
Padak Swapnil Dasal

BB SIPA- OO P-PO BT

{Interim Resolution Profession
Im the hMattar of B M G CHEMICALS PRIVATE LIM
AFS Mo AATS 12818 0 3112355
Jist Oecombe

Dl il

2S00 12515

~

"_3. . Ahmedabad
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Govt eases wWheat stock
holding norms to curb prices

SANDIP DAS
New Delhi, August 26

THE GOVERNMENT ONTues-
day relaxed the wheat stock
holding norms forwholesalers,
small and big chain retailers,
and processors in a bid to pre-
ventanypricerise in the festive
season.

“As part of continuous
efforts to moderate prices of

for each outlet instead of 10

twice - February 20, reducing
limits to 250 tonne for traders
and four tonnes per retail out-
let, and then on May 27,
increasing limits to 3,000
tonnes for traders and 10

Prices of pulses
rule below MSP

HC dismisses PILs against land development

THE BOMBAY HIGH RT
on Tuesday dismissed two

land at the Bandra Reclama-

challenged the Maharashtra

tion by the Adani Group.

public interest litigations
(PILs) challenging the govern-

The petitions filed by

State Road Development Cor-
poration's (MSRDC) plan to

activist Zoru Bathena and the

allow private development on

tonnes per retail outlet, with

the latest order valid until

SANDIP DAS have urged the government | ment's decision to permit pri- Bandra Reclamation Area Vol-  thereclaimed land.

New Delhi, August 26 to impose import duties on | vatedevelopmentofreclaimed unteersOrganisation (BRAVO) PTI
yellow peas and other pulses

A SURGE IN cheap imports varieties so that landed cost

from Myanmar, Mozambique, of pulses are not below MSP #

Tanzania and Canada, and and farmers are encouraged ‘i\-““ - (i

robust harvest prospectshave  to grow more pulses. z Bank L

dampened mandi prices of

March 31,2026.
Meanwhile, the food min-

key pulses — tur,urad, masoor

“The fall in prevailing
mandi prices of most of the

and chana.

istry has approved reserve
price of wheat under open

The prices are currently

pulses varieties should be

ruling below the minimum

curbed through rising import
duty so that farmers get

wheat before the upcoming

tonnes earlier.

festive season, the central gov-
ernment has decided to revise

The flour millers and food

market sale (OMSS) to bulk

support price (MSP).

buvers such a flour millers

processing will be allowed to

from surplus stocks of Food

Trade sources told FE that

remunerative prices and con-
sider expanding area under

mandi prices of imported

pulses in the coming rabi sea-

the wheat stock limit applica-

maintain 60% instead of 70%

bleuntil 31st March 2026,”the

of their monthly installed

Corporation of India (FCI)atRs

2550/quintal for 2025-26

urad and chana are currently
ruling around MSP of

food ministry said in a state-

capacity multiplied by the

ment.

The ministrystated thatit’s
maintaininga closewatch over
the stock position of wheat to

remaining months of this fis-

against the minimum support

37,800/quintal and

price (MSP) of Rs 2425 /quintal

son," Satish Upadhyay, secre-
tary, India Pulses and Grains
Association, told FE.

35,650/quintal respectively.

calyear.
“The move by the food min-

istry may not have much

for the season.
However, open market sale

However in case of tur,

Indiahasimportedarecord
7.34 MT of pulsesin 2024-25.

masoor and moong, market

Currently duty free imports of

of wheat for bulk buyers is yet

prices of imported pulses are

vellow peas, tur and urad has

control prices and ensure easy
availability in the country.

According to the revised

impact on prices as there are
ample supplies of wheat in the

to commence, while the FCI

ruling 10% to 20% below the

been allowed till March 31,

currently has 33.79 million

MSP of respective varieties.

market and the government is

tonne (MT) of wheat against a

norms,wholesalers are allowed

aiming to maintain availabil-

bufferof 20.52 MT for October

This may, according to

2026, bengal gram and
masoor has imported duty of

traders, discourage farmers

10% valid till end of FY26.

to maintain wheat stock up to

ity in the market” Navneet

2,000 tonnes instead of 3,000

Chitlangia, president, Roller

tonnes, retailers can hold 8

Flour Millers Federation of

1.

The food ministry has

from sowing chana and
masoor in the forthcoming

India imports about 15%
to 18% of its annual pulses

asked the wheat stocking to

rabi or winter season if the

consumption mostly from

tonnes for each outlet instead

India, told FE.

of 10 tonnes, while big chain
retailers can hold eight tonnes

In 2025, the government

declare the wheat stock limit
on the food ministry's portal

prices continue to rule below
the benchmark price.

revised wheat stock limits

weekly.

Traders and processors

Africa, Myanmar, Tanzania,
Malawi, Mozambique,Canada,

Russia and Australia.

[ 1 T

Yaliant Lobeeroinries

L gyl

VALIANT LABORATORIES LIMITED

CIN: L24299MH2021PLC365904
Registered Office: 104, Udyog Kshetra, Mulund-Goregaan Link Road,

@ HIMACHAL PRADESH INFRASTRUCTURE DEVELOPMENT BOARD

(Government of Himachal Pradesh)

Mulund (W), Mumbai - 400080 | Tel No.: 02Z-49712001 / 49717220 /49717221
Email: investor@ivaliantiabs.in | Website: www valiantiabs.in

INFORMATION REGARDING 4th ANNUAL GENERAL MEETING SCHEDULED
THROUGH VIDEO CONFERENCING /| OTHER AUDIO VISUAL MEANS
NOTICE |5 HEREBY GIVEM THAT the 4th Annual General Meeting. {"AGA) of the
Mambers of Valiant Laboratones Limited (the Company’) will be held on Thursday,
September 25, 2025 at 11:30 AM. (IST) through Video Conferencing (VG Other Audio

Vistal heans . OavT) to ransact the business. as seloutin the Notice convening AGM

The Miniginy of Corparate Affaies "MCA'), vide ils General Circular Mo, 1472020 daled  Apal B,

2000, General Circutar No, 1772020 dated Apnl 13, 2020, Geénaral Circular No. 2002030 dated

May:&, 2020 read with s the subsequent circulars issued in this regard, the latest being

Ganaral Croular No. 952024 datad Seplamber 18, 2024 'MCA Clrculars') and the Securitias

and Exchange Board of India ['SEBF) vide its Ciroular Mo. SEBIHO/CFINCED-Pol-

SPICIRZ20241133 dated October 3, 2024 and other applicabla circulars ("SEBI Clrculars”),

have allowsd the Companies 1o conduct the AGM through VO or through OAVM uplo

September 30, 2025, The AGM of the Company is being held throwgh VCIDAWM facility as per

thenstructions mentioned in the Notice of AGRM.

1. Dispatch of Notice of AGM and Annwal Report: Indine with the atoresaid MCA Circulars
ard SEBI Circulars, Natice caling the AGM along with the Anmual Report for FY 2024-25,
inter-alia, moluding -e-voling details, will be seni only through elecironic mode to thosze
Mombers whose amail addresses are registersd with e Company’ Dapositones.
Addtionally, in accordance with Requlation 36{1)th) of the Listing Ragulations, the
Company is also sending a letier to Members whose e-mail ids are nof regisiered with
CormpanyRTADepoziory Participant providing web link of the Company's website
wiank vakantlabs i fram wherg the Anaual Raport for finenclal vear 2024-25 can be
aeoessed. The Notice can aiso be accessed from the websites of the Stock Exchanges e,
BZE Limited and Mational Stock Exchange of India Limdted at www.beeindia.com and
www.ngaindia.com, raspectively and on he website of NSDL (agency for providing the
Remate e-Vioting facility) at wwe evoling.nsdl com,

£, Manner of registering/updating email address; Members holding shares in
demateralized mode, who have not registerediupdated thair email address, an requeshed
| register/update the same with the Deposilary Participants) where they maintain ther
demak accounis. Members holding shares in Physical mode. who have not
registerediupdated thelremail address, are requested to submmit getailz in prescribed Form
ISE-1, I8R-2 IER-4 [KY'C Forms'y and athir relevant forms 1o MUFG Intims India Private
Limited, the Registrar and Share Transfer Agent of the Company at their address - C 101,
247 Park, L, B. 5. Mang, Vikhroli (West), Mumbad, Maharashira orby sending an emsai io:
L hefodeskimin.mpms mufgcomy. Shareholders may download the BYC foeme frony the
Comgany's wabsite al wwnk, valianilabs in,

3. Manner of casting voles through e-voting: The Company will e providing remaois g«
vioking facility to-all the Members fo cast their vates on all resolubions set autin the Notice of
lhe AGM. Additionally, the Company is providing the facility of voling throwgh a-valing
system during the AGM. For this purpose, the Company has made an amrangement with
Mational Securites Depository Limited (NSDL) for facilitating voting through alectronic
maans. Mannar for woling remaotely 'or through e-voting af the AGM for shareholders

Regd Office: New Himrus Building, Circular Road, Shimla-171001
: (0177) 2626696, 2627312

EXPRESSION OF INTEREST

FORFURTHER INFORMATION, PLEASE CONTACT:

Chief General Manager

Himachal Pradesh Infrastructure Development Board
MNew Himrus Building, Circular Road, Himland

=himia-1 71001, Himachal Pradesh, India

Fhone No.: 481 177-2626696, 2627312

Email: hpidb-hpd@nic.in

The Governmenl of Himachal Pradash through H.P. Infrastructure Development Board
(HPIDB) invites Expression of Interest for the Empanelment of Merchant Bankers-cum-
Arrangers- cum- Advisors to assist & advise the designate HP Government PSUs/ Organizations
in raising debt through loans and bond Issuances. The empanelment will creale a pool of financial
institutions that can be engaged on a case-by-case basis lo provide a range of services, including
structuring, advising, arranging, and execuling debl raising transactions
Interested bidders may send thelr EQ| alongwith other details as per notice inviting EQI available
on the HPIDB website hitp.//himachalservices.nic.in/hpidb/ or contact at the address given
below. For further updates, please visit our websile periodically, all updates shall be posted on

website only. The last date for submission of EOlis 15.09.2025 upto 1600 hours.

DELPHI

DELPHI WORLD MONEY LIMITED
CIM: LE59O90ME1 QREPLCDETE9T
Regd. Office: 8" Floar, Manek Plaza, Kalina C5T Road, VidvaNagri Marg,
Kalina,Santacruz (East), Mumbai 400 093,
Tel: +91-22-62881 500, | Email; corp. relationsi@ebixcash com,
Website: www.indiaforéxonline com
MNOTICE TO SHAREHOLDERS
SPECIAL WINDOW FOR RE-LODGEMEMT OF TRANSFER
REGQUESTS OF PHYSICAL SHARES
Motice 5 hereby given that purstant o the Securities and Exchange Board
of India {"SEBI) circular SEBI/HO/MIRSD,/MIRSD:-Pal,/ B/ CIR/2025/97 dated
02nd July, 2025 ("SEBI Circular®), a Special window has been opened for a
periad of & (six) moenths from 07th July, 2025 il DBth January, 2026 ("said
periad”] for the shareholders for re-lodgement of transfer deeds, which were

]
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TAMILNAD MERCANTILE BANKLTD.

Regd. Office: 57, V.E. Road, Thoothukudi, Tamilnadu - 628 002,

SUPEH FLEHII

Euztnm-&r friendly schemes from TMB

Curmest Accpont | L5t i'HI:DIT_

For further details, contact your nearest TME branch woww.tmbcin

#ForwardTogether  Foifaw s I.'II'-ﬂ a @ @' a.'rn'll:u.anlll:ﬁ

SR GST

CREDT

Toll-free : TED 0425 0426

Wi are sprmmitied Ao dreat aor oeslomesin 2 i
Trareparnt and nor-conmirdIory mérmme|

B a.slep ahead inlife

Chaturthl

TXB f”'“x-l
Home Loan | and

i MENY MAFe...

DELHI DEVELOPMENT AUTHORITY

Fostering Public-Private Engagement for transforming Delhi

RFP for 5 Star Hotel Project in Sector 23, Dwarka, Delhi

lodged prior to the deadline of 07st April, 20719 and rejected/ returnedy nat
attended to due 1o deficiency in the decuments/process/or otherwise;

The eligible shareholders may submit thelr request to the Company at cormp.
relations@ebixcash.com or Registrar and Share Transfer Agent (Bigshare
Services Private Limited) at investormbigsharecnline. com.

During the said period, the shares that are re-lodged far transfar shall be
izzued only in dematerialized (demat} mode. Due precess shall be followed
for such transfer-cum-demat requests.

holding shares in demalerialized mode, physical made and for shareholders whio havea not
registerad their e-mail addresses will be provided inthe Notice of AGM
Members are requested to carefully read all the Mofes set ot in the Molice of the AGM and in
particular, instructons for joining the AGM, manner of casting vola through remate e-valing or
e-voting durng the AGM,
In case of any queries, with respect to remate e-voling or e-vating at the AGM, you can

address atevoting@nsdl.coin. By order of the Board of Directors
For Valiant Laboratornies Limited

Key Site Details:

Land Area

Sdi- The SEBI Circular can be accessed at: hitps:/fwww.sebi gov.in/legal/circulars/
Date: 77 D8 2025 Akshay Gangurde Jul-2025/ pa se-of-doing-investment-special-window-for-re-ladgement-of-
Place: Mumbal I:-|:|'l'-'|"||f.'-E|'|:ga' Emetar'_.' HHng.fg:-requesf5-n[—physiggl-ghareg_gﬂﬂ}'&|-|1:|-|.-|| Arn u “d 2 . 524 acres

FOR DELPHI WORLD MONEY LIMITED

a55tarHﬂfﬁI.. _

¥ SPRAYKING LIMITED Sd- Located in Sector 23, Dwarka
i - g‘"me’{v 'I(d“"";'.': N S"'ca,{,"‘.“f{&;ﬁ“ﬁ?,‘;‘&',‘},‘,i“ﬁ&}2‘;‘5"5‘{2 DATE: 25TH AUGUST, 2025  COMPANY SECRETARY & u:ummnﬁ?éﬁ;;!:ﬂ Th e de Uﬁlﬂ
s orporata Identity No. (GIN): PLACE: NOIDA | M. Mo, A44928 ﬂr@ T

Regd. Office: Plot No. 4009 & 4010, GIDC, Phase Ill Dared Jamnagar, Udyognagar,
Jamnagar, Kalavad, Gujarat, India, 361004 « Tel No.: +91-9328377772, 9328427772
E-mail ID: csspraykingagro@gmail.com, « Website: https:/sprayking.co.in/

will be as per IMIP" 21 | Site Coordinates ——
Unified Building Bye-Laws 2016. S5 TL L LPI L) ST

FAR

FORM A i
Notice is hereby ai hat
A. ANNUAL GENERAL MEETING: |'Ll'r1d::-rRnguhélé%ﬂlg:srhﬂfﬂﬂcﬁﬁmﬁmy Board of india ThE Star Raung EUidEII nés EE per

(Insahvency Resofution Process for Corpodate Persons) Ragidations. 2016)

The Notice is hereby given that Twenty First Annual General Meeting (AGM) of FOR THE ATTENTION OF THE CREDITORS OF I.I.F

Ministry of Tourism shall be

rayking Limi Formerly known rayking Agro Equipment Limi will BEMGCHEMICALS PRIVATE LIMITED i 1
held on Thur mber 18, 2025 at 12:30 PM. (IST) through Video Conferen "RELEVANT PARTICULARS L .app'l_mable.
\C)/ Other Audio-Visual Means (OAVM) to transact the busin f 1 [Nameof coporia debier | B M G CHEMICALS PRIVATE LIMITED 1 ' | | 375
o Notice ith the . o financial ve 2] [‘-tnﬂdru:mmumurm.ﬁemm 'nﬁmlrmmumwmmpanmhmﬁﬁam . ThE K‘E? datES nf thE RFP are as
Fepsiered il of. Corporate Afial i .
4. | Comorme Kentity No. / Limed Lisbiity Eumﬁi?mn:uﬁﬂs - I| fﬂ‘"ﬂws Gro""d coverage
bk d o | e Publication of RFP- August 29, 40%
wncm officet -2 of corparie 214 okl Syoacks, Subinees Road, vike Fore _ 2025 0
aesior (East] Mumbal Mzhareshira, India, 400057 Foe ke

Princigal Office: |
S0E0E, Anded Mitan Comiphes:, Dpn
Merrangpura dain Derasar, Mavangpum,

o Site Visit Dates- August 29,2025 iR

In_compliance with the provision of ion 1 f th mpanies Act, 201 _ : :
with the rules made there under and Regulation 44 of the SEBI (Listing Obligation o I T T A e s [ to October 2-9.4, 2025
nd Disclosure Requirements) Regulations, 2015, The Company has offer Iraa;vmnfmmmtedetd:r lyeas > -, : x Vacant
_ . e . . . iy . ’thl'l Gf r = & ¥ = s . . X = . . p ;
Lir\:n in 1;\| :l)IL f rrr]nI hmmhm r|n hrh irth | nll rnirl |II [Izl | : 7 Hﬁ;ﬁ:‘iﬁmmmmm ilﬁﬁﬁimmﬂﬁ:miﬁmﬂmm | ] PrE Bld Date H’nd T"“E"‘ _11:00
: - 0 ard Banknptoy Code, 2016) - Ry T : iy : .
rrangements hav nm he company with NSDL to facili -voting. Th [Hame and e eIk | Baiah Saeoni Desa AM Dl‘l SE‘ tEl‘ﬂl:}EFllZﬂZS il
details pursuantto the act are as under: R mg.i.wrmﬁl:ﬁﬂg.:m L?.ﬁm—r?ﬂtﬂmlﬁﬁfﬁmﬂ-mﬁ?ﬁﬁ p ? Mﬂdﬂ 'ﬂf A"ﬂtﬂlﬂﬂf =]

g I.ﬁdu'rﬁsan:re-r‘mlnftrﬂlrferm Address: Flat Mo D04, tth Fioon, Park, Vistas,
fesohitno grofessionad, &9 regisiened O, LaBuibhes Park, Mg MTHL, Andhed (W),
with they Bosed Mumbai 00 058

| Emnai; palekoesal T Migmailcom

' Flat b S0, 9th Flaoe, Pak Vistas, Opp, Lalishal

Piark, Mear BTTWL, Arudhei (W), Mumbai=300008E
Process Emall k: cipbmgshemicalEgmai.oom

® Thee-voting period will commence on Sunday, September 14,2025 (9:00A.M.)
and ends on Wednesday, September 17, 2025 (5:00 PM.) IST. Thereafter, the e-
voting module will be disabled.

e Last Date of Submision --ﬁif-—
Queries-September 12,&’@‘2

e Bid Due Date and‘
Noon of ﬂﬁtﬁberi

License fee basis

100 | Ackiress and e-mal to be used i
camrespondencs with B inkenm
resofution professional

License Period

subsequently. | 1. Lasi clate for submission of deime | &ah Sepledmiber, 2025 I d
® Any person who becomes a member of the Company after dispatch of Notice 12. | Clrsms of credioes, # iy, undes clause | Mot Applcable o 55 YE'E rs (i nclu in
and holding shares as on cut-off date may write to NSDL on the e-mail ID i.e. ) “W&ﬂmj; mif m aﬂnﬂ g
evoting@nsdl.co.in requesting for the User ID and password. If the member is R ' | o CﬂnstrUCﬁﬂn pEi"iDd)
already registered with NSDL for e-voting, the member can use the existing User 3. Names of Insohvency Profossionals. | Not Applcabie ueu
ID and Password for casting their vote through Remote e-voting. The detailed '::Wﬁm tor &t ;5 w e
. . . . . WESATAT e Of i
procedure pertaining to the User ID and Password is also provided in the Notice {Thrse name i sach ot |
of the AGM. 14.} =) Refewmnt Forms and Web Ink

For more information, kindly refer Notice of the meeting available on the company's
website and NSDL.

01 Detais of auihoized epreseniaines
fme aaitable ot

; Tkt Ao be gy oms dosnlcac
Frvsical Adnizs: Mal Applicabée

pmm ey =

C. BOOKCLOSURE: Notlee |s hereby given that the Natenal Cormpeny Lew Tribunal has ordered the
Pur n ion 91 of th mnanies Act 201 nd R | n 49 f h EB| comrmencemeant of a corporaie insalvency resalution process of the B M G CHEMICALS N o
PRIVATE LIMITED on 25,08, 2025,
Listin nd Di irements) R |ation i The creditars of 8 M G CHEMICALS PRIVATE LIMITED are herehy called wpan 0 submit their Fﬂr Slte “’S,tsj p’Eﬂse cﬂn ta ct:
f Members and the Share Transfer ks shall remain cl fl’ m Th r zlaims with proof on-or before ?L‘E'{IEE,EQEE ko the inferim mesolvbon profossional at the
address mentioned sgainstentry Mo, 1
September 11, 2025 to Wednesday, September 17, 2025 (both days inclusive) for The fingnial creditors shall submit their claims with proof by akectranic means only. All othar Mlﬂ Rah !'.-\".!II DEV Sﬂm ta _'.FE".-"-' (EE‘JDDA on +91 9431 3 90236

creditors mey submitthe ciaims with proof In parson, By postor by electronic Mesns.
Copy of Clafm forms can be downloaded fram hittps:/ Sy, Bl govIn/hoime downloads or
sending &nemal iolRP
For, SPRAYKING LIMITED Submission of false or misleading prools of claim shall attract penalties.
. . P Diate: 025 Palkak E-'I'Jﬂptl“ Drasai
(Formerly known as Sprayking Agro Equipment Limited) 1'%: ﬁlﬂz BB/ 1PA D01,/ IE POHS17,/ 2018 2000, 1251 5
Sd/- {Interim Resolution Professional)
Managlng Dlrector In the Matter of B M G CHEMICALS PRIVATE LIMITED

) AR NS AN 12515/ 00 31 1235107595
DIN: 00414604 tyalid 1511 315t Determibs, 2(;-1

epaper.financiaiexpraq&:mn‘ . . g

he pur f21st Annual General M

By order of the Board of Directors

For queries contact:
Dr. Mannan Akhtar, IAS, Commissioner (LD), DDA on +91 11 2469 8350

Place: Jamnagar
Date: August 26, 2025
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